
GOVERNMENT OF INDIA 

MINISTRY OF DRINKING WATER & SANITATION 

LOK SABHA 

UNSTARRED QUESTION NO.6260 

TO BE ANSWERED ON 05.04.2018 

Safe Drinking Water in SC/ST Areas 

 

†6260. SHRI CHANDU LAL SAHU: 

 

Will  the  Minister  of  DRINKING WATER  AND  SANITATION be pleased to  state  

 

(a)  the names and details of the operational schemes for supplying safe drinking water in 

the Scheduled Castes andScheduled Tribes dominated settlements in the country; 

 (b) the percentage of works completed under the projects running under the said schemes 

and the estimated time to be taken for completing the projects; and  

(c)  the amount and details of the funds allocated/released and utilised under drinking 

water schemes during each of the last three years and the current year, State-wise? 

 

ANSWER 

MINISTER OF STATE FOR DRINKING WATER AND SANITATION 

(SHRI S.S.AHLUWALIA) 

 

(a) & (b) For supplying safe drinking water to all  rural habitations  in the country which 

includes Scheduled Caste/Scheduled Tribe habitations,  National Rural Drinking Water 

Programme (NRDWP) is an operational Centrally sponsored scheme being implemented 

through this Ministry.  The numbers of ongoing schemes under NRDWP in SC and ST 

dominated habitations with percentage  of physical progress are at Annexure-I & II. The 

estimated time for completion of schemes depends on various factors including 

mobilization of funds by the State Governments . 

(c)  The State/UT-wise details of the funds released andutilised for rural water 

supplyschemesin  SC/STdominated  areas  during  each  of  the  lastthree years and the 

current year is at Annexure-III. 



Annexure-I 

Annexure referred to in reply to part (a) of Lok Sabha Unstarred Q. No-6260 due for reply on 05.04.2018 

No. of ongoing schemes for Scheduled Caste dominated habitations as on (04.04.2018) 

S.No. State 

Nos. of 

Schemes 

Schemes physically 

100% complete but 

financially incomplete 

75 to < 100% 

Physically 

Completed 

50 to < 75% 

Physically 

Completed 

25 to < 50% 

Physically 

Completed 

0 > to < 25% 

Physically 

Completed 

0% Physically 

Completed 

Total Nos. Of Schemes 

where % of Physical 

Progress not updated 

1 ANDHRA PRADESH 44 25 11 2 2 4 0 0 

2 ASSAM 403 243 70 16 27 38 5 4 

3 BIHAR 165 14 20 17 9 24 0 81 

4 CHHATTISGARH 88 36 10 3 2 11 4 22 

5 GUJARAT 8 3 2 0 2 1 0 0 

6 HARYANA 40 23 7 2 1 1 3 3 

7 HIMACHAL PRADESH 214 13 61 25 30 45 25 15 

8 JAMMU & KASHMIR 292 23 49 71 64 74 10 1 

9 JHARKHAND 264 46 25 12 10 54 5 112 

10 KARNATAKA 2698 847 707 262 157 269 210 246 

11 KERALA 11 1 2 3 0 2 2 1 

12 MADHYA PRADESH 363 171 14 11 23 53 24 67 

13 MAHARASHTRA 202 41 9 17 12 3 8 112 

14 MANIPUR 9 3 0 0 1 1 2 2 

15 MEGHALAYA 4 4 0 0 0 0 0 0 

16 ODISHA 476 75 35 83 25 200 32 26 

17 PUNJAB 91 28 17 9 7 0 7 23 

18 RAJASTHAN 204 50 39 14 14 14 39 34 

19 SIKKIM 1 0 0 1 0 0 0 0 

20 TAMIL NADU 11 4 5 0 0 2 0 0 

21 TELANGANA 89 17 31 18 19 4 0 0 

22 TRIPURA 107 59 22 9 16 0 1 0 

23 UTTAR PRADESH 929 37 90 17 30 22 13 720 

24 UTTARAKHAND 166 45 42 24 8 17 1 29 

25 WEST BENGAL 829 179 265 58 81 144 37 65 

Total 7708 1987 1533 674 540 983 428 1563 

 

 

 



Annexure-II 

Annexure referred to in reply to part (a) of Lok Sabha Unstarred Q. No-6260 due for reply on 05.04.2018 

No. of ongoing schemes for Scheduled Tribe dominated habitations as on (04.04.2018) 

S.No. State 

Nos. of 

Schemes 

Schemes physically 100% 

complete but financially 

incomplete 

75 to < 100% 

Physically 

Completed 

50 to < 75% 

Physically 

Completed 

25 to < 50% 

Physically 

Completed 

0 > to < 25% 

Physically 

Completed 

0% 

Physically 

Completed 

Total Nos. Of Schemes where 

% of Physical Progress not 

updated 

    Nos.  Nos.  Nos.  Nos.  Nos.  Nos.  Nos.  Nos.  

1 ANDHRA PRADESH 46 40 1 0 2 2 1 0 

2 ARUNACHAL PRADESH 403 28 27 51 47 35 211 4 

3 ASSAM 1354 775 165 40 61 244 23 46 

4 BIHAR 39 4 5 1 0 6 0 23 

5 CHHATTISGARH 1725 179 115 475 7 147 256 546 

6 GOA 2 0 0 1 0 1 0 0 

7 GUJARAT 445 270 24 21 28 18 52 32 

8 HIMACHAL PRADESH 94 4 25 19 15 19 9 3 

9 JAMMU & KASHMIR 531 71 96 136 154 66 7 1 

10 JHARKHAND 1324 265 134 35 45 310 83 452 

11 KARNATAKA 896 266 218 79 44 124 72 93 

12 KERALA 9 1 2 0 0 1 5 0 

13 MADHYA PRADESH 1481 637 182 75 55 241 127 164 

14 MAHARASHTRA 1683 377 251 335 165 16 112 427 

15 MANIPUR 238 68 31 34 41 27 15 22 

16 MEGHALAYA 1120 1003 60 13 5 13 25 1 

17 MIZORAM 14 2 0 4 7 0 1 0 

18 NAGALAND 48 0 0 9 9 0 0 30 

19 ODISHA 3905 589 316 426 176 1052 1122 224 

20 RAJASTHAN 196 32 23 6 19 9 45 62 

21 SIKKIM 82 61 10 4 2 5 0 0 

22 TAMIL NADU 4 2 1 0 0 1 0 0 

23 TELANGANA 118 38 33 23 14 8 2 0 

24 TRIPURA 298 193 50 27 20 3 5 0 

25 UTTAR PRADESH 227 5 5 1 1 2 1 212 

26 UTTARAKHAND 35 6 9 3 8 9 0 0 

27 WEST BENGAL 277 71 81 17 28 47 11 22 

Total 16594 4987 1864 1835 953 2406 2185 2364 

 

 



Annexure-III 

Annexure referred to in reply to  part (c) of Lok Sabha Unstarred Q. No. 6260 due for reply on 05.04.2018 

(Rs. in lakhs) 

Sno State 

2015-2016 2016-2017 2017-2018 

SC ST SC ST SC ST 

Release Expenditure Release Expenditure Release Expenditure Release Expenditure Release Expenditure Release Expenditure 

1 Andaman & Nicobar 0 0 0 0 0 0 0 0 0 0 0 0 

2 Andhra Pradesh 3991.78 3938.13 1276.31 1298.78 4951.69 2486.96 1409.64 1144.93       3,521.77         5,363.09     1,467.65         1,759.76  

3 Arunachal Pradesh 496.44 0 30.4 4591.73 1842.02 896.71 559.88 5780.33 0 0    2,427.62         1,597.92  

4 Assam 1335.82 1182.56 2665.95 2389.32 1560.88 969.7 3920.12 1682.53       6,100.28             886.84     5,882.40         1,464.37  

5 Bihar 5183.12 5402.08 857.51 430.33 6196.11 6846.73 328.08 982       6,804.80         2,623.54         324.74             300.48  

6 Chhattisgarh 1058.21 988.54 1940.53 2094.24 1529.33 905.66 2285.54 2059.84           744.35             391.30     1,634.99         1,086.16  

7 Goa 4.13 0 22.35 0 2.16 0 16.78 0 0 0 0 0 

8 Gujarat 1955.19 2231.15 4078.57 8013.54 5312.27 5069.65 5270.32 4688.98       1,608.89         1,612.24     5,341.20         5,358.48  

9 Haryana 4382.88 3895.49 0 0 2437.84 2258.39 0 0       2,767.17         1,716.90  0 0 

10 Himachal Pradesh 2027.08 2173.22 292.87 540.65 3204.98 2013.32 474.51 246.84       2,011.40         2,840.75         297.67             767.93  

11 Jammu & Kashmir 2202.87 1995.51 2480.59 3099.56 2206.11 2331.24 2821.86 3340.05       2,054.88         1,973.54     4,554.65         2,229.48  

12 Jharkhand 1679.53 1882.47 2216.41 3043.06 2121.04 1605.26 2531.42 2736.32       2,071.23         1,209.78     3,217.06         1,914.04  

13 Karnataka 7459.19 8747.82 1954.61 2992.38 7511.25 7705.77 2460.77 2824.98       6,050.04         6,507.15     1,775.32         2,376.05  

14 Kerala 699.91 704.37 104.95 112.65 2663.86 2652.17 174.58 170.52           997.13             958.93         185.04             128.38  

15 Madhya Pradesh 4628.34 6476.83 4568.18 7337.63 5043.97 4087.03 5027.97 4641.19       3,495.46         3,517.18     3,549.44         3,360.47  

16 Maharashtra 5281.8 8461.46 4066.29 8216.7 4722.15 4860.42 5184.74 5900.18       6,443.49         1,558.57     5,979.68         1,554.61  

17 Manipur 63.86 93.9 0 495.3 286.73 56.41 568.38 233.61           629.20             311.67         620.46         1,257.87  

18 Meghalaya 235.27 4.97 131.58 583.4 691.93 726.08 18.54 767.27              26.43                97.37         458.00             722.91  

19 Mizoram 0.96 0.96 0 0 387.22 329.44 285.35 242.55              52.54                   1.21         913.36         1,657.73  

20 Nagaland 0 0 0 910.52 457.63 388.99 0 537.01 0 0    1,787.83         1,280.53  

21 Odisha 2694.33 3334.67 2280.69 3340.77 3266.15 2003.3 2595.18 1941.48       1,985.68         1,668.75     1,555.64         1,179.62  

22 Puducherry 0 0 0 0 0 0 0 0 0 0 0 0 

23 Punjab 2209.12 1561.37 0 1.5 2032.43 2135.86 0 42.97       5,100.09         2,823.51  0                  4.91  

24 Rajasthan 12795.62 10080.03 7365.48 5915.1 20755.99 10099.92 14820.9 7411.15    17,127.63         8,494.49     7,057.74         5,362.55  

25 Sikkim 126.36 117.41 297.5 304.41 418.18 276.02 636.72 473.07           169.59             195.43         166.73             428.03  

26 Tamil Nadu 5206.89 5772.01 640.28 307.68 5171.9 5607.72 252.03 430.95       3,981.58         3,978.36         237.89             195.55  

27 Telangana 2355.8 1889.82 1276.89 1005.11 3104.5 1897.73 1306.46 1361.13    25,525.68      21,547.70     5,856.45         4,916.91  

28 Tripura 769.96 792.27 18 162.86 1293.98 866.81 338.74 367.88           915.84         1,105.60         528.20             529.47  

29 Uttar Pradesh 14175.78 16779.28 1485.23 1233.34 12541.77 11690.24 329.22 357.39       9,782.32      12,388.72         235.72             237.75  

30 Uttarakhand 1788.22 2692.04 199.42 412.42 1599.3 1821.44 252.65 263.98       2,387.16         1,257.35         290.97             426.40  

31 West Bengal 7858.22 9238.54 1867.41 2200.53 11851.4 6000.88 2779.26 1799.54    37,641.40         8,893.21     5,787.32         1,960.88  

Total 92666.68 100436.91 42118 61033.51 115164.77 88589.83 56649.64 52428.69 149996.03     93,923.17  62133.77     44,059.24  



 


